
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2508 183 2691 140 10 150 284 11 295 2364 182 2546

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

42 0 42 103 11 114 21 0 21 58 15 73

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3481 2776 6257 248 127 375 135 131 266 3594 2772 6366

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

23 6 29 803 289 1092 3 5 8 139 243 382

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

MAY, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


